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Dated at Chennai this the 26th day of April, 2022. 

   

Counsel for Respondents 1 and 2 
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ANDHRA PRADESH POLLUTION CONTROL BOARD 
ZONAL OFFICE: KURNOOL 

1st Floor, Shankar Shopping Complex, Krishna Nagar Main Road 

 
Phone : 08518-236912, Fax: 08518-233619                                   

e-mail: jceezoknl@gmail.com 
 
Order.No.CTR - 539/APPCB/ZO-KNL/2022-                                 Date:19.04.2022 
 

Sub:- PCB – ZO – KNL –  Consent for Operation (CFO) –  M/s. Sai Lakshmi Balaji 
Infrastructure Pvt., Ltd., Sy.No.130-4, 5 9 & 132-1, 4 etc., Chamartakandiga (V), 
P.V.Puram (P), Sathyavedu (M), Chitoor District,– Amendment for additional 
land procured for development of greenbelt for inclusion of Sy.Nos 133/2A 
(2.31 Ac) & Sy.No.134.3 (1.95 Ac) – Issued – Reg.  

Ref:- 1. CFO order No.CTR - 539/APPCB/ZO-KNL/CFO/2018, dated 03.04.2019 valid 
upto 28.02.2025 

2. Industries request letter dt.31.03.2022 

***** 
 The Board vide reference 1ST cited, issued Consent for Operation  (CFO) order to 

M/s. Sai Lakshmi Balaji Infrastructure Pvt., Ltd., (P) Ltd., Sy.No.130-4, 5 9 & 132-1, 4 etc., 

Chamartakandiga (V), P.V.Puram (P), Sathyavedu (M), Chitoor District  to produce Road Metal 

– 500 TPD with a validity period upto 28.02.2025 

The industry vide reference 2nd cited requested the Board for amendment to CFO order 

dt. 03.04.2019 for additional land procured for development of greenbelt in addition to the 

existing land of 5.3 acres as they have procured a land at an extent of 4.26 Ac bearing Sy.Nos 

133/2A (2.31 Ac) & Sy.No.134.3 (1.95 Ac) duly submitting the land documents. 

The Board after careful examination of the representation received from the industry for 

additional land procured for development of greenbelt in addition to the existing land of 5.3 

acres as they have procured a land at an extent of 4.26 Ac bearing Sy.Nos 133/2A (2.31 Ac) & 

Sy.No.134.3 (1.95 Ac) hereby issues the amendment for inclusion of Sy.Nos in addition to the 

existing land  totaling to (5.3 acres + 4.26 Ac)  9.56 Acres bearing Sy.Nos 133/2A (2.31 Ac) & 

Sy.No.134.3 (1.95 Ac) 

 All other conditions mentioned in the CFO Order issued vide reference 1st cited remain 

the same.  

 
 
 

          JOINT CHIEF ENVIRONMENTAL ENGINEER (FAC) 
       ZONAL OFFICE, KURNOOL 

To 
M/s. Sai Lakshmi Balaji Infrastructure Pvt., Ltd.,  
Sy.No.130-4, 5 9 & 132-1, 4 etc., Chamartakandiga (V),  
P.V.Puram (P), Sathyavedu (M), Chitoor District, 
 
Copy to the Environmental Engineer, Regional Office, Tirupati for information and necessary 
action. 

 

VENKATA 
NARAHARI 
PRASAD MARRI

Digitally signed by VENKATA 
NARAHARI PRASAD MARRI 
Date: 2022.04.19 15:31:44 
+05'30'
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